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2o (axii)The ~Bxport of .. Expsaded:: Metaj !

=8oeel Shéets {Indpection) ;Amepdment Rulks ,
2973 ; poblishéd in. Notification: No.:5:Q. 451
<im Gagette of India dned ﬁ:e I',rﬂl Fdnltya
1973. -
xxiii) The Export of Stainless Steel Uten-
“sils (Enspecﬁon) &mendmem Rulcs, 1973,
published in Noﬁ!{uﬂon No. 8.0. 452 in
‘Gazette of Indin dated the 17th Fébmry
1973. .
(xxiv) The Export of Hlecﬂic Cables and
+Conductors {Inspection) Amendment Ruleg
2973, published in Notification No. 5.0. 453
-in Garette of India dated the r7th ;February,
3978 ]

(xxv) The Exports of Cast Iron Soil Pipes
and Fittings (Inspection) Amendment Rules,
1973, published in Notification No. 8. 0. 454
in ‘Gazette of India dated the 17th February,
1973. _

(xxvi) The Export of Cast Iron Manhole
-Covers and Frames (Inspection) Amendment
Rules, 1973, published in Notification No.
$.0. 455 in Gazette of India dated the 17th
February, 1973.

(xxvii) The Export of Automobile Spares
Components and Accessories (Quality Control

-gnd TInspection) Rules, 1973, published in
“Notification No. 8.0. 450 in Gazatte of India
«datéd the 17th February, 1973.

[Placed in Library. See No.LT-4438/
73.]
" *{2) A copy of the Annual Report {(Hindi
and Bn;luh versions) of the Indian ‘Motion
"ﬂcraruﬁxpmﬂotpmmonw Bombay
for the yeir 1971-72 hlong 'with the Audited
Accounts and the comments of the: Compt-
soller and Auditor General thereon, under
qu-umon (1) ©of section 61gA of the Com-

_ panies Act, 1656. ' [Prcmd in Lfbmry Su &

No. LT-4438'73)

(3) A copy of the Anmual Report (Hlindi,
-and English versions) on the working of the .
. Teede - Developmient Authority, Wew :Delhi

Lofbrithe yeRE 197144 along wHth tire Aadived .
“ Anbioants. {Placdd. ﬁmu.«&w el ET-

-_;"I?i_’-.F

-440/73F
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RA SINGH BISHT
KAmore): - Mz, - mau, I beg to
present,  Twenty.pinth.- - Repest. of
Ahe Bstimares . Committns  segardiog action
tnkenhchwmmM& the recommenda-
tions contained in their Hundred and Twenty-

SEHIINA.RBND

‘ninth Report (Pourth Lok Sabhs) on the

Departman of Atomic Raergy-Atomic Power.
12° 58 hrs.
BUSINESS OF THE HOUSE
THE MINISTER OF PARLIAMENT-
ARY AFFAIR'S_ (SHRI K. RAGHU RA-
MAIAH) : With your permission, Sir
I rise to announce that Govemmmt Business

‘in this House during the week commenc-

ing 12th March, 1973, will consist of :

(1) Consideration of any item of Govern-
ment Business carried over from today’s
order Paper.

(@ Submission to the vote of the House of
Demands. for Grants on account (General)

for 1973-74.

(3) Discussion on the Resolution sctking
disapproval of the Coal Mines (Taking Over=
of Management) Ordinance, 1973and eon-
sideration and passing of the Coal Mine
(Taking Ovwer of Mansgement ) Rill, 1873.

(4) Discussion.and votingon : |

(i) The Sapbllmmtlry Deminds  for
Grarits (Gmml} fér 1973613

(i) The Supplmnu:y Den;mda for
Grants tRaﬂmryljfor :971-73- s

i) The Domsads for Gropts, Qi#mra)
fox A973:74- - (Imtgrrupeions) ..
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